\ 206

| TEM No. 25 Court No. 2 SECTION | X
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.7242/2000

(From the judgenent and order dated 09/12/1999 in FCA 34720/ 99
of The H GH COURT OF BOVBAY)

ANJULA VERMA Petitioner (s)
VERSUS

SUDHI R VERNA Respondent (s)

(Wth prayer for interimrelief)
( Wth Appln(s). for exenption)

Date : 03/11/2000 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE S. P. BHARUCHA
HON BLE MR JUSTI CE Y. K SABHARWAL
HON BLE MR JUSTI CE B. N. AGRAWAL
For Petitioner (s) Ms C.M Chopra, Adv.
For Respondent (s) M. Anis Ahmed Khan, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
...... L.....I..T.......T.......T.......T.......T............T....J
Leave granted.
(T.1. Rajput) (S. Sen CGupta)

Court Master Court Master



